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myself, my spouse and dependants*:

A. :
{Assets In joint name Indicating the extent of jolnt ownership will also have to be
given) ;
B Description. Solt. 'fhw;} Bwﬁgmﬁ:ﬂ :ngp%i,g;@-zﬁ  PepIne:
L 196000l |30000r | — £ =
(i) | Deposits In 3B {PNR
Banks, Finandal |, . oy
Institutions And | SAUNU] SAVINGL | — — e
Non-Banking ACCOUNT |a. Lo -
nancia ‘
Companies 106000F 30 000[\
(i) | Bonds, & i
Debentures and - i : St — piiials.
Shares in TR
companies -

(Iv) | Otrer financlal | [,-[.C -
e |rensed i ul =
Savings, Uc  |ONLY ONE

(v) | Motor Vehicles :
(detalls of — i 7 =

make, etc.)
vl) | Jewellery (give |

) details of MULDBGM .
weight and —  [3&0q0 L T T —
value) ‘J”JI-N[ESOU‘

C!(\h@

(vil) | Other assets, A
such as values = = — — e
of clalms / ;
interests

Note: Value of Bonds / shares / Debentures as per the latest market value In Stock.
Exchange In respect of listed companies and as per books in the case of non listed

companles should be given.
* Dependant here means a person substantially dependent on the Income of the

employee, : : G‘R 'llﬁ & _‘ﬁ
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Non-Agricultural Land
- Locatlon(s)
- Survey number(s)

- Extent (Total
measurement)
-Current market value
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{bi)

Bulidings. (Commerdal
and residential)
Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

(v)

Houses / Apartments,
etc.

- Location(s)

- Survey fdoor
number{s)

- Extent (Total
measurement)

- Current market
value
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Others (such as it

interest In property)

(2)

1 glve herein below the

details of my liabilities

institutions and government dues:-
[Note : Please glve separate details for each item)

-/ overdues to publiﬁ‘ financial

Homé B address of Bonk /

Amotnt outstanding as

Sr. Description
No. Financlal Insttutions(s) / O L SideBbrisesns —
Department [#)
a) (1) Loans from Banks . Pl TNSTHTMENTOTT,
(ll) Loans from financlal ! 3 LIS )
institutions i 5L ﬂ ¥H LOAN PEY/MANTHLS.

(iii) Government Dues:
(a) dues to departments
i dealing with government
accommodation

(b) dues to departments
dealing with supply of
water

(c} dues to departments
dealing with supply of
electricity




(d) dues to departments 1 —
dealing with telephones
(e) dues to departments

dealing. with government dest o
transport (Jricluding
airciaft and heflcopters)
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) [0 Theome Tax ciuding '
surcharge [Also indicate

ilch: Tax Ratm
Hlad, g alsy Pennanient AQEPLO T2 &

| Aceoupt Number (PAN)]
(i) Wealth Tax [Also

indicate the assessment ~ . o

year upto which Wealth

Tax return filed.] .

(I} Sales Tax [Only In

case of proprietary 7 e

business]

(iv) Property Tex

€.  Personal Detajl

GPF!{:PF!P&!{N No. :- 110053 863113
Gender O l:f\f\___l O

. Date of Birth yighors G 7 g 0 % : l\— a T q 6 | (DD/MMNWT)
w7 C (A/B/C)
Cadre [ ORDER_PAPER DIGTRIBUTOR |

(Full Name e.g. B.AG.-Bihar Administrative Servics,
'B.S.S.- Bihar Secretarfat Service etc.)

‘Home District = [ NA LAN Dps J

I hereby declare that tha above detalls are true to the best of my
knowlaedge and belief, :
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Name of Employee: \NP&%QHRUDHHQ\J

PlaceDH.TNH T . Deslgnatioﬂ:f).g DCR DH@EQ D[%TQJQUTO Q

Date:ﬂ.\ﬁk.%?.ﬁ.. Department:QIH&QMIDHQ.N.SHBHQ
PATNG

Note: Pleasa sign each page of the declaration. Asset deciaration form

must be in A4 size white paper with computer typed (single side)

in prescribed format. e
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